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 MR. CHAIRMAN: One minute, please. ...(Interruptions)... आप लोग बठै जाइए, मेरी बात 
सुिनए ...(Ëयवधान)... 

 MR. CHAIRMAN: One minute, hon. Members. Please sit down and listen to me. 
...(Interruptions)... To the best of my recollection, I do not have any notice from any of the hon. 
Members who have been talking on the subject, relating to this question, that there should be a 
discussion on this or a related subject. So, I do not understand why there is a sudden eruption. 
If you feel that a subject should be discussed, please give notice. ...(Interruptions)... This is not 
right. 

 Ǜी मुख्तार अÅबास नक़वी : सर, यह सवाल का िहÎसा है। ...(Ëयवधान)... 

 SHRI SATISH CHANDRA MISRA: Sir, looking at the view and the mood of the hon. 
Members, आप आधे घंटे का िडÎकशन अलाऊ कर दीिजए। ...(Ëयवधान)... आप आधे घंटे का िडÎकशन 
परिमट कर दीिजए। 

 MR. CHAIRMAN: I am willing to give you that. I do not have a problem, but please give 
notice then. 

 SHRI SATISH CHANDRA MISRA: Mr. Chairman, Sir, unless some ruling comes from you 
with respect to this, the Members really feel agitated because there is a total discrimination 
against U.P. You are saying that it is a backward State, yet you are not providing even one; out 
of seventeen States, the name of U.P. is not mentioned in the list. What is the reason, after all? 
Therefore, kindly allow us to have a discussion on this. Please permit us to place our points of 
view. A direction can be given by the Chair so that a Half-an-Hour-Discussion is initiated. 

 SHRIMATI D. PURANDESWARI: Sir, can I answer this? ...(Interruptions)... 

 MR. CHAIRMAN: Satishji, but I do need a notice. Let somebody give a notice. 

 SHRI SATISH CHANDRA MISRA: Sir, we will give a notice. ...(Interruptions)... नोिटश दे 
दȂगे। 

 MR. CHAIRMAN: Fine, then give the notice. Now, Q.No. 184. 

माध्यिमक िशक्षा को ‘िशक्षा का अिधकार अिधिनयम’ के दायरे मȂ लाया जाना  

 *184. Ǜी जय Ģकाश : क्या मानव संसाधन िवकास मंतर्ी यह बताने की कृपा करȂ िक: 

 (क) क्या सरकार िशक्षा का अिधकार अिधिनयम के दायरे को बढ़ाकर माध्यिमक Îतर (नौवीं और 
दसवीं कक्षा) के छातर्ȗ को भी िन:शुÊक और अिनवायर् िशक्षा Ģदान करने का िवचार रखती है; 

 (ख) क्या सरकार इस संबधं मȂ कोई कदम उठाने का िवचार रखती है; और 

 (ग) यिद हा,ं तो तत्संबधंी Åयौरा क्या है?  

 मानव संसाधन िवकास मंतर्ालय मȂ राज्य मंतर्ी (Ǜीमती डी. पुरन्देÌ वरी) : (क) से (ग) एक िववरण सभा 
पटल पर रख िदया गया है। 
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िववरण 

 (क) से (ग) सरकार ने िन:शुÊक और अिनवायर् िशक्षा का माध्यिमक िशक्षा के Îतर तक िवÎतार करने 
का कोई िनणर्य नहीं िलया है। तथािप, 7 जून, 2011 को आयोिजत अपनी 58वीं बठैक मȂ केन्दर्ीय िशक्षा 
सलाहकार बोडर् ने िसफािरश की थी िक िन:शुÊक और अिनवायर् बाल िशक्षा का अिधकार अिधिनयम का 
माध्यिमक िशक्षा के Îतर तक िवÎतार िकया जाए। मामले का परीक्षण करने और उपयुƪ िसफािरशȂ करने के 
िलए मानव संसाधन िवकास राज्य मंतर्ी डॉ. डी. पुरन्देÌवरी की अध्यक्षता मȂ केन्दर्ीय िशक्षा सलाहकार बोडर् की 
एक सिमित गिठत की है। 

Inclusion of secondary education under Right to Education 

 †*184. SHRI JAI PRAKASH: Will the Minister of HUMAN RESOURCE DEVELOPMENT be 
pleased to state: 

 (a) whether Government proposes to give free and compulsory education to the 
students of secondary level (class ninth and tenth) also by extending the scope of Right to 
Education Act; 

 (b) whether Government proposes to take any step in this regard; and 

 (c) if so, the details thereof? 

 THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE DEVELOPMENT 
(SHRIMATI D. PURANDESWARI): (a) to (c) A Statement is laid on the Table of the House. 

Statement 

 The Government has not taken a decision to extend free and compulsory education to the 
secondary stage of education. However, the Central Advisory Board of Education (CABE) in its 
58th Meeting held on 7th June, 2011 had recommended the extension of the Right of Children to 
Free and Compulsory Education (RTE) Act to the secondary stage of education. A CABE 
Committee has been constituted under the chairpersonship of Dr. D. Purandeswari, Minister of 
State for Human Resource Development to examine the matter and make appropriate 
recommendations. 

 Ǜी जय Ģकाश : सभापित महोदय, माननीय मंतर्ी महोदया ने मेरे ĢÌन के उǄर मȂ कहा है िक 7 जून, 
2011 को आयोिजत 58वीं बठैक मȂ केन्दर्ीय िशक्षा सलाहकार बोडर् ने िसफािरश की थी िक िन:शुÊक और 
अिनवायर् बाल िशक्षा का अिधकार अिधिनयम का माध्यिमक िशक्षा के Îतर तक िवÎतार िकया जाए। मȅ मंतर्ी 
महोदया से जानना चाहता हंू िक केन्दर्ीय िशक्षा सलाहकार बोडर् ने इस िसफािरश के िलए वे कौन-कौन से 
कारण बताए हȅ, िजनके पिरणामÎवरूप इस संबधं मȂ िसफािरश की गई है? 

 SHRIMATI D. PURANDESWARI: Sir, I am sure, the hon. Member would agree  
with me that we must ensure that we provide qualitative education to all the children in our  

†Original notice of the question was received in Hindi. 
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country. The main intention behind this is to make education accessible to all children in our 
country, more particularly to those children belonging to the disadvantaged sections and also 
living in the remotest areas of our country. But, Sir, may I take this opportunity to say that in 
many countries they do have a ten year cycle of elementary education which would also include 
secondary education? Our own various Commissions—be it the Mudaliyar Commission of 1952-
53 or even the Kothari Commission in 1964-66—suggested that there should be ten year cycle of 
education. 

 The Kothari Commission had said that we need to have a 10+2+3 year education. The ten-
year would be undifferentiated education which would mean making secondary education 
accessible to the children in our country. So, I am sure, my colleague  
would appreciate the reason that our intention behind universalising the secondary education is 
to ensure that our children have access to qualitative secondary education as well. This is more 
particularly after the success of the universalisation of elementary education. 

 Ǜी जय Ģकाश : सभापित महोदय, यह जो सिमित बनाई गई है, उस के जो िवचारणीय िवषय हȅ, उनका 
िववरण क्या है? मȅ यह भी जानना चाहता हंू िक यह सिमित कब तक सरकार को अपनी िरपोटर् ĢÎतुत कर 
देगी? 

 SHRIMATI D. PURANDESWARI: Sir, the committee that has been constituted is to look into 
how we can actually universalise secondary education and see if we can extend the programme 
to the secondary education as well. It also has in terms of references, a component which would 
deal with education for children below six years of age. These are the terms of reference to the 
committee. 

 SHRI MANOHAR JOSHI: Thank you, Sir. The request made by the hon. Member, it seems, 
is acceptable to the Central Advisory Board of Education also. The Government has not 
expressed any views on not accepting the recommendation of the Central Board of Secondary 
Education. I would like to know from the hon. Minister whether it is assessed as to what would 
be the expenditure of extension of secondary education and whether the Government in principle 
accepts the suggestion made by the hon. Member. 

 SHRIMATI D. PURANDESWARI: Sir, there are no two thoughts that we should make 
secondary education accessible to the children in our country. Today, the demand for secondary 
education is also on the increase as more and more children are completing their primary and 
their upper-primary education, and, more particularly, after the success of the Sarva Shiksha 
Abhiyan, where we have children graduating to secondary education. It is but inevitable that we 
need to focus on ensuring that we provide qualitative secondary education for the children in our 
country and also making secondary education accessible to them. So, there are no two 
thoughts about it. Presently, Sir, we have various schemes, more particularly, we have come up  
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with these 6000 model schools; 3500 model schools which would be established in the 
educationally backward blocks. We have 3075 educationally backward blocks that have been 
identified under the Sarva Shiksha Abhiyan, and presently, another 406 educationally backward 
blocks have been added to the number of educationally backward blocks, which makes it 
around 3700-odd or close to that figure. So, we have already looked at it. Under the RMSA, 
which is Rashtriya Madhyamik Shiksha Abhiyan, we are looking at establishing new schools, 
wherever required, because we need to have a lower secondary school every 3 kilometres and 
an upper-secondary school every five kilometres’ distance. So, it is not only looking at 
establishing new secondary schools but it would also look at strengthening the infrastructure in 
existing schools, if the State Governments so do insist upon. Therefore, we also have the 
establishment of the Central Schools like the Kendriya Vidyalayas and the Navodaya Vidyalayas 
also, Sir, which would make secondary education accessible to the children of our country. So, I 
am sure, my hon. colleague will appreciate the efforts being taken by the Government. As for the 
expenditure involved, I will send it across to him. 

 Ǜी ईǚर िंसह : चेयरमैन सर, मȅ आपके माध्यम से मंतर्ी जी से यह पूछना चाहता हंू िक सरकार ने देश मȂ 
िन:शुÊक और अिनवायर् िशक्षा लाग ूकी है। दिलत पिरवारȗ मȂ जो SC/ST के ÎटूडȂट्स हȅ और जहा ंपर पाचं-
पाचं िकलोमीटर के दायरे मȂ गावं पड़ते हȅ, उनके िलए िवशेष सुिवधा हेतु क्या Ģबधं िकए गए हȅ? ये दिलत 
बच्चे मुख्य धारा मȂ आ सकȂ , इसके िलए उनको मुख्यत: क्या सुिवधाएं दी जा रही हȅ? 

 SHRIMATI D. PURANDESWARI: Sir, in all of these programmes, we do have concessions 
or rather importance given to children belonging to the SCs, STs and the minority sections. We 
have programmes wherein we have even waived off the fee. More particularly in our Central 
Schools, Sir, we have waived off fee for children belonging to SCs and STs. The education in our 
Central Schools is rather, I must emphasize, Sir, free; whereas in our other programmes, we 
have exempted children belonging to these sections from paying the fee. 

 We have also provided for free uniforms, free textbooks, transportation also, Sir, under the 
RTE, which makes it mandatory. So, we have been taking care of these sections. We are 
focussing on children belonging to these disadvantaged sections, and they are our primary 
focus. 

 Ǜी Ĥजेश पाठक : सर, सरकार ने “िशक्षा का अिधकार” अिधिनयम के तहत सभी लोगȗ को िशक्षा का 
उिचत Ģबधं करने का Ģयास िकया है। इसमȂ जो दुÌ वािरया ंहȅ, उनके ऊपर समय-समय पर हमारे तथा आपके 
बीच मȂ और सदन मȂ भी चचार् होती रहती है। 

 सर, मेरा आपके माध्यम से माननीय मंतर्ी जी से सीधा ĢÌन यह है िक पूरे देश के पैमाने पर जो िशक्षा 
नीित लाग ूहै और इस देश मȂ कक्षा शून्य से लेकर कक्षा 12 तक िविभन्न िशक्षा Ģणािलया ंĢचिलत हȅ, क्या आप 
“िशक्षा का अिधकार” के अिधिनयम के तहत देश के अंदर कक्षा 0 से लेकर कक्षा 12 तक समान िशक्षा नीित 
लाग ूकरने का काम करȂगे? 
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 SHRIMATI D. PURANDESWARI: Sir, be it under the Sarva Shiksha Abhiyan, which is now 
the vehicle for the Right to Education, we provide free and compulsory education between the 
ages of 6 to 14, i.e., from class 1 to class 8. Now, we are focussing on trying to universalize 
secondary education as well. As part of that, Sir, we have also introduced the Rashtriya 
Madhyamik Shiksha Abhiyan, which will also ensure that education is taken care of until 10th. 
Sir, we have the challenge of the numbers as well as geography of our country. So, it would not 
be possible for us to just expand free and compulsory education to all the classes. So, we have 
ensured that we do provide qualitative free and compulsory education for our children between 
the ages of 6 to 14. Now, since we have achieved success under the Sarva Shiksha Abhiyan, our 
numbers have gone up; and we are sure that number of the children out of school has also come 
down. We have around 81 lakh children out of schools, though it is our intention to see that not 
even one child is out of school. Having achieved success in elementary education, we are now 
focussing on secondary education. It would not be possible for us to just concentrate on the 
entire gamut. 

 Ǜी Ĥजेश पाठक् : सर, हमारे ĢÌन का यह जवाब नहीं है। माननीय मंतर्ी जी जो जवाब दे रहे हȅ, वह 
हमारे सवाल का वह जवाब नहीं है। हमारा सवाल था िक सामान्य िशक्षा नीित कक्षा 0 से लेकर कक्षा 12 तक 
देश के ...(Ëयवधान)... 

 SHRIMATI D. PURANDESWARI: Every State board is… 

 Ǜी Ĥजेश पाठक : सर, देश के अंदर सी.बी.एस.ई., आई.सी. एस.ई. और िविभन्न Ģदेशȗ की िशक्षा 
Ģणािलया ंĢचिलत हȅ। हमारा माननीय मंतर्ी जी से सीधा-साधा सवाल है िक क्या इस देश के अंदर सामान्य 
िशक्षा नीित मȂ गरीब और अमीर के बच्चे एक साथ, एक िशक्षा नीित के तहत पढ़ सकȂ गे? मȅ माननीय मंतर्ी जी 
से यह सवाल जानना चाहता हंू िक क्या आप ऐसा कोई Ģयास करȂगे? 

 Ǜी सभापित : ठीक है, जवाब सुन लीिजए। 

 SHRI KAPIL SIBAL: The problem is that there are almost more than 30 boards in this 
country. Now, in Tamil Nadu they have made it into one board. So, there are  
many, many boards in this country and the problem is that to bring uniformity  
among all the boards is a very difficult proposition. मȅ अक़सर सभी बोड्सर् के साथ मीिंटग करता हंू और 
उनसे कहता हंू िक हमȂ सामान्य िशक्षा लानी चािहए, लेिकन हर एक बोडर् का अपना नजिरया है, इसिलए हमने 
अभी यह तय िकया है िक जहा ंतक साइंस और कॉमसर् Îटर्ीम का सवाल है, हम एक Îटैण्डडर् िसलेबस साइंस 
की Îटर्ीम मȂ और कॉमसर् की Îटर्ीम मȂ, िजसको हम core curriculum कहते हȅ, सभी बोड्सर् पर लाग ूकरȂगे और 
सभी बोड्सर् ने यह unanimously माना है। हम यह curriculum लाग ूकर रहे हȅ और सभी बोड्सर् मȂ इस 
curriculum के आधार पर िशक्षा दी जाएगी। 

 Ǜी नरेश चन्दर् अगर्वाल : माननीय सभापित जी, एक ĢÌन है। यह बहुत इÇपोटȃन्ट ĢÌन 
है...(Ëयवधान)... 
ĢÌन यह है...(Ëयवधान)... मȅ आपके माध्यम से माननीय मंतर्ी जी से पूछना चाहता हंू ...(Ëयवधान)... 
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 Ǜी सभापित : सवाल हो गए हȅ ...(Ëयवधान)... 

 Ǜी नरेश चन्दर् अगर्वाल : य.ूपी.ए. की चेयरपसर्न ने घोषणा की थी िक िशक्षा ...(Ëयवधान)... Please 
listen to us. माननीय सभापित जी यह education से जुड़ा ĢÌन है, बहुत महत्वपूणर् है...(Ëयवधान)... 

 Ǜी सभापित : देिखए जब इस पर discussioin होगा, आप उसमȂ यह सब किहएगा ...(Ëयवधान)... 

 Ǜी नरेश चन्दर् अगर्वाल : माननीय सभापित जी, इस पर discussion नहीं हो रहा है ...(Ëयवधान)... 

 Ǜी सभापित : Ãलीज ...(Ëयवधान)... इस पर अभी ...(Ëयवधान)... discussion नहीं हो सकता है 
...(Ëयवधान)... We have already agreed to have a discussion on this later on. 

 [ĢÌनकतार् Ǜी कलराज िमǛ अनुपिÎथत थे।] 

कृिष की िवकास दर मȂ िगरावट 

 *185. Ǜी कलराज िमǛ : क्या कृिष मंतर्ी यह बताने की कृपा करȂ िक: 

 (क) क्या वषर् 2009-10 के दौरान, देश मȂ कृिष की िवकास दर 0.4 Ģितशत रही, जबिक अथर्ËयवÎथा 
की िवकास दर अनुमानत: लगभग 8 Ģितशत थी; 

 (ख) यिद हा,ं तो कृिष की धटती हुई िवकास दर पर काबू पाने के िलए सरकार क्या-क्या कदम उठा 
रही है; और 

 (ग) यिद नहीं, तो इसके क्या कारण हȅ? 

 कृिष मंतर्ी (Ǜी शरद पवार) : (क) से (ग) एक िववरण सभा पटल पर रख िदया गया है। 

िववरण 

 (क) जी हा,ं महोदय। 2009-10 के दौरान देश मȂ भारी सूखे के बावजूद, 2002-03 के पूवर् सूखे वषर् जब 
कृिष वृिǉ दर मȂ -7.2% की िगरावट हुई, के िवपरीत इस अविध मȂ कृिष वृिǉ दर 0.4 Ģितशत तक 
सकारात्मक रही। वाÎतव मȂ, 11वीं पचंवषीर्य योजना के Ģथम चार वषș के िलए समगर् कृिष वृिǉ दर दोनȗ नौवीं 
तथा दसवीं पंचवषीर्य अविधयȗ मȂ 2.5% की तुलना मȂ 3.2% अिधक है। केन्दर्ीय सािंख्यकी कायार्लय ǎारा 
जारी सकल घरेल ूउत्पाद (2004-05 मूÊयȗ पर) के संशोिधत अनुमानȗ के अनुसार, 2010-11 के िलए कृिष 
तथा संबǉ के्षतर् मȂ वृिǉ 6.6% अनुमािनत है जो गत 6 वषș के दौरान ĢाÃत की गयी अिधकतम वृिǉ दर है। 

 (ख) देश मȂ कृिष िवकास मȂ बढ़ोǄरी करने के िलए सरकार ǎारा िकए गए उपायȗ मȂ शािमल हȅ:- 
2007-08 मȂ 6927.94 करोड़ रुपए (संशोिधत अनुमान) से बढ़ाकर 2011-12 मȂ 17122.87 करोड़ (बजट 
अनुमान) तक कृिष तथा सहकािरता िवभाग के िलए बजटीय आबटंनȗ मȂ काफी वृिǉ, राÍटर्ीय कृिष िवकास 
योजना (आरकेवीवाई) की Äलेगिशप योजना के माध्यम से कृिष मȂ दोनȗ सावर्जिनक तथा िनजी पंूजी िनवेश 
को बढ़ावा देना, न्यनूतम समथर्न मूÊय की घोषणा के माध्यम से कृिष ऋण Ģवाह, िवपणन सुिवधाओं तथा 
लाभकारी मूÊयȗ मȂ सुधार लाना। 

 कृिष िवकास मȂ बढ़ोǄरी करने के िलए कृिष एवं सहकािरता िवभाग की अन्य Ģमुख योजनाएं हȅ, राÍटर्ीय 
खाǏ सुरक्षा िमशन (एनएफएसएम), एकीकृत ितलहन, दलहन, पाम आयल एवं मक्का योजना  
(आइसोपाम) आिद। उƪ योजनाओ ंके अितिरक्त, वषर् 2010-11 के दौरान राÍटर्ीय कृिष िवकास योजना के 
तहत पूवीर् भारत मȂ हिरत कर्ािंत लाने तथा वषार्िंसिचत के्षतर्ȗ मȂ 60000 दलहन तथा ितलहन गावंȗ के एकीकृत  


